BUSINESS ADVISORY COMMITTER
FORTY-SECOND REPORT
(Fourth Lok Sabha)

The Business Advisory Committee beld a sitting on Wednesday, the roth’ December,
1969,

z. The Committee recommend the alloecation of time to the following ilems of Go-
vernment legislative and other business as shown against each :—

{1) The Bihar Land Reforms Laws - 2 houss
(Regulating Mines and Minerals) Validation Bill, 1969,

{ Constderation and passing)
{2) The Indian Tariff (Amendment) Bill, 1969. 2 hours
(Consideration and passing)

(3) The Requisitiox;?and Acquisition of Immovable Propert y
(Amendment Bull, 1969. 2 hours

{Consideration and passing)

(4) Discussion snd voting cn the Supplementary Demards for

Grants(General) for 1969-70. 2 hours
(5) Discussion and voting on the Supplementery Demands for ;

Grants {Maripur) for 1969-70. I hour
(6) The Medical Termination of Pregnancy Bill, 196¢. 1 hour

. W, . .
(Motion for eamcurrence in the recommgdation of Rajya Sabha for
reference of the Bill to a Foint Commitice)

3. The Committee aiso recemmend that the House may sit also or Saturday, the
12th December, 1969, for the transaction of Govertment business,
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